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Organisation of the Planning Commis-
sion. In addition, monitoring and
evaluation of the health and nutrition
aspects of the scheme, is being done
by the medical cofleges attached to
the projects under the overall gu-
dance of the All India Institute of
Medical Sciences.

(b) Continucus momtoring has
shown that the impact of the scheme
has been good. However, the overall
impact of the scheme would be known
only when the final evaluation reports
are received,
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Exemption of Marginal Farmers from
Payment of Agricultural Loan

3514. SHRI RAJ KRISHNA DAWN:
Will the Mimister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether Government are aware
that the marginal cultivators are al-
most on the path of ruin due to im-
proper and unscientific price of Paddy
and Jute which have been fixed by
the Government;

(b) in view of the above fact whe-
ther the Government are ocomsidering
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to exempt the marginal farmers from
repayment of the agricultural Gov-
ernment loans; and

(e) if not, what other steps have
been taken by Government to save
the poor cultivators from complete
ruin?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) No, 8ir.

(b) and (c). Do not arise.
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Central aid gought for Cyclone relief
in Tamilnada

3516. SHRI R. V. SWAMINATHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the Union Govern-
ment have not given the full help
that the State Government of Tamil
Nadu had asked for cyclone relief, if
so0, the amount given last year;

(b) how much has been utilised by
the State Government out of that so
far;

(c) how much they had demanded
during the current year and how
much has been given and how this
will be utilised by them; and

(d) whether State Government is
not happy over the Union Govern-
ment’s aid which is much less than
the actual need?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) Gov-
ernment of Tamil Nadu had not asked
for any assistance for cyclone relief
during 1076-77. However, the State
Government had requested for Central
assistance of Rs. 1354.64 lakhs (Rs.
875.79 lakhs under Plan and Rs. 478.85
lakhs under non-Plan) for flood relief
during 1976-77. Government had re-
leased on advance Plan assistance of
Rs. 305.00 lakhs to Tamil Nadu for
this purpose during 1976-77.





